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 :फऋज  ह...  Curetrnan  Proceours  (GUIARAT
 ap  AMNODT.)  AcT,  976

 SHRI  K,.  RAGHU  RAMAIAH:  On
 behalf  of  Shri  Om  Mehta,  I  beg  to  lay
 an  the  Table  a  copy  (Hindi  and
 English  versions)  cf  the  Code  of  Cri-
 minevl  Procedure  (‘Gujarat  Second
 Amendment)  Act,  976  (President's
 Act  No.  30  of  1976)  pubhisheq  m
 Garettz  of  India  dateq  the  7th  July,
 i976,  under  sub-section  (3)  of  section

 3  of  the  Gujarat  Stafe  Legislature
 (Welegation  of  Powers)  Act,  i976.
 [Placed  in  Library  See  No  LT-
 ‘10957/76].

 Grsr  or  VARIOUS  CENTER  ह.  AND  STATE
 ENACTMENTS  ADDED  १०  THE  NINTH
 ScHEoUIr  OF  THE  CONSTITUTION,  Noti-
 FICATION  UNDER  REPRESENTATION  OF  THR
 Prope  Act,  ReersTeaTion  or  ELFctors
 (AmnNnpr)  Reres,  1976,  Conpucr  oF
 ASSEMBLY  EIECTIN«s  (SIKKIM)  RULEs,
 1976,  Report  ow  GEVERAL  ELECTIONS  TO
 GUJSKAT  ASSEMBLY,  975  AND  TAMIL
 Napu  Hrnp  RELIGIOUS  AND  Cl  ARITABLE
 ENDOWMENTS  (AMNDT  4ND  SPFCIAI.

 PROVISIONS)  Act,  976

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  OF  LAW,  JUSTICE  AND
 COMPANY  AFFAIRS  (DR  V  A
 SEYID  MUHAMMAD)  I  heg  to  lay
 on  the  Table: —

 (I)  A  statement  (Hind:  and
 English  versions)  giving  the  gist  of
 various  Centra)  2nd  State  enact-
 ments  added  to  the  Ninth  Schedule
 to  the  Constitution  and  the  reasons
 for  their  inclusion  in  pursuance  of
 thy  direction  siven  by  the  Spcaker
 during  discusion  or.  the  Constitution
 (Forty-second  Amendment)  Bill,

 1976.

 (2)  A  eopy  of  Notification  No.
 SO  367(E)  (Hindi  ang  English
 versions)  pubhisheg  in  the  Gazette
 of  Indig  dated  the  250  May.  1876,
 issued  under  sub-section  (})  of
 section  8A  of  the  Reprecentation  of
 the  People  Act,  1951.

 3)  A  copy  of  the  Registration  of
 Flectars  (Amendrent)  Rules,  2976
 (Randi  ang  English  versions)  pub-
 lishe@  in  Notldcation  No.  85.0.
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 425(E)  in  Gazette  of  India  dated  the
 28rd  June,  1976,  under  sub-section
 (3)  of  section  28  of  the  Represen-
 tation  of  the  People  Act,  1950.

 (4)  A  copy  of  the  Conduct.  of
 Assembly  Elections  (Sikkim)  Rules,
 3976  (Hind:  ang  English  versions)
 publishe@  in  Notification  No.  3.0.
 426  (E)  in  Gazette  of  India  dated  the
 23rq  June,  1976,  under  sub-secticn
 (3)  Of  section  69  of  the  Represen-
 tation  of  the  People  Act,  1951,

 (5)  A  copy  of  the  Report  (Hindi
 and  English  versions)  on  General
 Election  to  Gujarat  Legislative
 Assembly,  975—  Statistical,

 (6)  A  copy  of  the  Tamil  Nadu
 Hindu  Religious  and  Charitable  En-
 dowments  (Amendment  ang  Special
 Provisions)  Act,  976  (Hindi  and
 Erzii.y  versions)  (President's  Act
 Ne  24  nf  976)  publisheg  in  Gazette
 of  India  dated  the  Ist  June,  1976,
 under  sub-section  (3)  of  section  3

 of  the  Tami!  Nadu  State  Legislature
 (Delegation  of  Powers)  Act,  976
 {Placed  iv  Librery.  See  No.  LT-
 10958/76)

 Rrvoxrts  ON  WORKING  OF  THE  Nation-
 ALISED  BANKS  AND  <Avoprr  REPORTS,

 THFKFON  TOR  THE  YEAR  975

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  ‘SHRI-
 MATI  SUSHILA  ROHATGI):  On  be-
 half  of  Shr:  Pranab  Kumar  Mukher-
 jee,  I  beg  te  lay  on  the  Table  a  copy
 erch  of  the  fulluanng  Reports  (Hindi
 and  Englhsh  versions)  under  =  sub-
 section  (8)  of  section  0  of  the  Bank-
 ing  Companies  (Acquisition  and
 Transfer  of  Undertakings)  Act,  1970-

 ty  Report  on  the  working  and
 activities  of  the  Central  Bank  of
 India  for  the  year  ended  the  3)st
 December,  975  along  with  the  Ac-
 counts  and  Auditor’,  Report  there-
 on.

 69)  Report  on  the  working  and
 activities  of  the  Bunk  of  India  for
 the  year  ended  tne  3st  Decemter,


